To,
The Registar,
Hon’ble National Green Tribunal

New delhi.

Sub: Regarding report in compliance to the order passed by Hon’ble National
Green Tribunal on dated 12.05.2023 in O.A. No. 326/2023, Residents
Welfare Association, Sector 72, Noida Vs Union of India & ors,

Sir,

In compliance to the said order dated 12.05.2023 passed by the Hon’ble
National Green Tribunal in O.A. No. 326/2023, Residents Welfare Association,
Sector 72, Noida Vs Union of India & ors. details of facts are as follows:-

1. Applicant has not submityany grievance against the Respondent No. 2
(District administration) in above O.A. District Magistrate has not been
impleaded in array of parties in the memo of original application and
neither any relief is sought from the District Magistrate in the prayer.

2.1t is said that New Okhla Industria] Development Authority is the
autonomous body and it has their own rules and regulation. Respondent
No. 3 (Mew Okhla Industrial Development Authority) is primarily
responsible for maintenance of sector and parks and it carries out the
work accordingly.

3. According to the O.A. Annexure “A6” Hon’ble National Green
Tribunal also passed an order dated 09.04.2018 for Respondent No. 3
(New Okhla Industrial Development authority) maintaining the area
and no construction activity as alleged in the application were to be
done the applicant’s grievance is dispelled.

In view of the circumstance of the case it is therefore prayed that this reply
may please be taken on record and Hon’ble Tribunal may kin yi)\e pleased pass
-

any such other/further order (s).
/(f\"‘;

(Manish Kumar Verma)

IAS

District Magistrate
Gautambudh Nagar.
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o Regarding order passed by Hon’ble National Green Tribunal on dated
12.05.2023 in O.A. No. 326/2023, Residents Welfare Association, Sector
72, Noida Vs Union of India & ors.
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